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UNION OF INDIA & OS. 

VS. 

FRANAB KUMA!I DUTTA 

For the Department : fir, S, Choudhury, 'counsel 

Is  

Fôr. ttit Original 	 •• 
aplicant 	 : fir, B.C. Sinha, counsel 

This is an application for further extension of time to 

compl' with the directions given by an earlier bench of this 

Tribunal in O.A,1478/96 in the matter of completing the disciplinary 

proceeding in respect of the applicant in the O.A, fuither extension 

for two months was given by an order dated 20,11,98 in MoA.474/98 

and the time was granted as last chancó. This is the tow 
time a prayer  has been made for further extension, 

1 do not find any.cause to further extend the delayed  time. 
I 

The application is rejected. No order is made as to costs. 
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